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(b) whether wrist-watches, purses
and other belongings of the above per-
somnel were taken away; and

(¢) if so, their number?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AP-
FAIRS (SHRI VIDYA CHARAN
SHUKLA) : (a) The personal boxes,
baddings and belongings of the persom-
ndl of the Dethi Police were not search-
cd at any stage;

(b) and (c). Do not ariss.
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